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No. 1885] NEW DELHI, MONDAY, APRIL 20, 2026/CHAITRA 30, 1948
qEF TREgH i ST A

T2 feeett, 20 arder, 2026

FT.3M. 1956(37).— Hretq LRI A, THT AT Tz, 1956 (1956 w1 48) (& =07 o+
THTA I<F ATSTHAT FglT TAT ) T 7T 3F T ITLTT (1) F T AT AT T2 AT TLH & G2 Tagd
T TSTHRT HATAT T ATIG=AT HEAT F1.377. 544(E) air@ 03/02/2026, ST AT o TSTI=, FATETI,
AT |, @2 3, IUET (i) & T 6T 7 off, g7 g™ 7o % werqe f5rer & NH119A & .51, 0.000 7
5.¥7.35.800 T = WL TSTHANI o (HHTIT (FTSTHLA / AT A HT F4T, (), T, Tae T T
& ToTT 39 ATEEEAT | IUTEE A=A T ° AHEE 0 T STS19 Fed & (0 e il =S9oI hf o ;

1T I ATEH=AT T AL I ATGATIH T 97 3% i1 374 (3) F A= arra 13/02/2026 v
“Rgeam erswa [ERaa]” | 13/02/2026 Fr “Rgeam” St & werrfara B wam o ;

STerTeh FEAH TTTErTT 1 &1 3T % dgd 1A% I 98 g% &, o 9% fo=me 3 2 & i saer

3T = T Rae fBFar T=m;

2783 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ST o o0 7S FohaT ST =R T

AT AT, el T TLHIL, Ih AT il T 3 T ITLTT (2) % ATHALI H Tg TTTOIT Fedl g o
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Feal T geae § [Afgd gr Srust |

T
fergT® 7157 % ASTe oot § NH119A % .31, 0.000 # 7.%1.35.800  forw sfsier i ST ATeft Hear
CIERIERE IR EIREC REERUI
ST 7 7H: fagK fret T 718 TR

wEH|| gagw || Er|| g || i # SEwe el Raag =fet # 1 a
derr|| ®ear || s || # (FFaTH)
TFT
4

1 2131 sttt 0.0129907 ([0 af=raT afd SHT THSRT agT TH ATAL
oAt rorer & 90 e 9fq wier av 1w
T st

2 2132 sttt 0.0233913([H0 af=raT afd =HTT THSRT agT TH ATAL
foraT roTer & 90 e 9fq wier av 1w
IREUSIRYEIE

3 |[2139 BEil 0.0401862|[srmarerT fig fiar forg wew g
4 |2140 rsft 0.0110077|[sererer fiz foar fora 7=+ fifg

5 |[2141 @sft |[F 0.0604209||f¥raTT g foar arar f&ig ar ar=r fg foar
TR T AT g o= A g foar
it W qgTeAT g

6 |2148 @St |[Ff 0.0316876|[H0 F=rAT Tt FXATT THSIT g7 TH ATATX
AT 3TraTer a7 {0 AT ufa WieT & T2

T St

7 ||2148/2800| ST |[Ff 0.0078915|[waFa+ foar =iz Afgx

E1E
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8 |[2152 FO 0.00259|[Fafi=r af==T afd JTATT THSRT agT TOH
ST o ATrTer a7 E=Rtt g afy /e
EIRRIREGIECIREEIn]

9 |[2152/2799 o 0.0002833||wea T w7 #fgw

10 |[2165 Fo 0.0135977||Fum=meraer f¥g ar Tree g foar Tauta

11 ||2166 o 0.0010117|[q0 T8 <&t 9 TrHeran fHe

12 ||2375 g - 0.287414|[FTHdT TETE 3% 3THd ATl a7 THTRTT oaT

1 ERGIERGIE

13 |[2389 T 0.0526912|[w=< afaaT far aRra af=ar

14 {12390 o 0.0889923|[x# famTra fig Trweey 3 39 e
T TOAT T UHaTe fHg T <&t A Sdas
ESIERIEE]

15 ||2392 PR 0.0051801||9i Zamer f&ig foar srgren f&ig

16  ||2393 ITET- 0.0925941|[zTw fRmTrae g Tweey 3o 39 e

1 AT TOqT T UHAT fHg

17 ||2398 PR 0.0074868||srfi srf2¥ frar wregw wfge

18  ||2399 PR 0.0798867||srfi srf2¥ frar wiegw wfge

19 |[2400 g 0.3560097||fra ere foig a1 woar g ar sprax g
o T e

20 ||2401 CEFR 0.0670983||gr=raTeT =T afa sifasr fig

21 |[2404 g 0.3029947|w=% afaaT foar ArreaT ataar a1 =t af
foraT et afaaT

22 ||2405 PR 0.0323756|[gwEe fiig frar sEmmr fig

23 [[2406 g 0.4154998||7Te fFig Trig g far s ya e g

24 ||2407 PR 0.0583974|[gwmifz fiig far sFmmr fig

25 ||2408 Fo 0.0583974||siw<aaTer fig foar sigrad fig e aw
g foar STgAeq g wma g foar sgeea
e

26 ||2416 L LY 0.041117|[TTHeax aueay M™ar g &g

27 |[2419 CEFES 0.0647511|[7wee g faar wqufa e

28 ({2420 gL 0.0305949|[TmasTR g foar ergr

29 (2421 gL 0.0283286|[TmHsTH g foar ergr
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30 |[|2422 0.0284096|[xTasT &g Moar r=r

31 ||2423 0.1699717||¢amw erxvr foig foar SigHeq g

32 ||2424 0.1394172||7@T SIZI¥ T ¥@r e

33 |[2425 0.0749089||@T ¥ T4AT ¥@T AT

34 ||2426 0.0464185||sz fRig foar 91 foig

35 |[2427 0.0985836|[TaTa < fUdT |1 FgI¥

36 ||2428 0.076811||9@T ¥ AT ¥@T A IX

37 ||2429 0.2679887||farsa=Ter foig forouy Tmer fig foar Harew
ez e g far forage fie

38 ||2430 0.1401052|[zfrz< fiar fgy

39 ||2431 0.0352084|[zf=7 fiaT fgy

40 ||2432 0.0809389||7@T a1fg¥ T @r arfey

41 ||2433 0.0692837|(@T 2 fiar Y sfgw

42 ||2434 0.1231081|[erTa T T /T w21

43 ||2436 0.1991097|[=zufa &t ufy #g=a &g

44 ||2437 0.3018211|(framrer fig farov) ===t fiig foar g &g
fora forage i

45 ||2438 0.1053824|[gzaer a1tz fuar Fwar afex

46 ||2439 0.0687981|[g¥asr stz fuar Fwar a1fex

47 (2440 0.0976123|[fera=rax f&g foar wafaare g

48 |[2441 0.0838932|[fera=rax &g foar wrafaare fig

49 |[2442 0.3866046|[7Tsiz Tz foar wasfia s g

50 ||2443 0.1386888|f2ra=r=+ fiig fiar Tmfeae fig

51 ||2444 0.2212869|(fFramTer fiig fao ==mer &g foar B &g
fora forage fie

52 ||2445 0.1464994|fera=rax f&g foar Twfaars &g

53 |[2446 0.2348037||fa stfez fuar s sffze

54 |[2447 0.1853905|[#arerw &g fuar rewaT foig

55 ||2450 0.0303116)||frsamrer féig =7 fame zamer fiig foar e
ez a1 Frgae fie o foae oy
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56 |[2451 gagL 0.0564954|[TTH FHTT 5, <9 FTHIT IT5H, 78 THIT
15, fAesa< fiar 9e= arew

57 ||2452 EY 0.0084176|[swT= fiig foar wret ffig

58 12543 o 0.0121813|(f3 srfew foar R wrfew

59 ||2549 Fo 0.0171995|[7 srfex 4T @1 et

60 |[2550 o 0.023796|[aTqe= fiz & TrreTyr fig e S fie

61 |[2556 o 0.079482|[7stz g far w=rffa swraver g

62 |[2557 g - 0.0978956|farsa=Ter foig a1 fae ==mer fRig foar =far

1 T/ 3T Brqae g foar foegee e

63 |[2558 g 0.0747066||feraw=a= ar g2 AT f6g foar Trafe@rer
Lk

64 |[2559 CErES 0.0250911|(frarerea=t &7 ¥ A< g e Trafaemer
lhik

65 2564 g 0.0481182||si zamer &g foaT agrey fig

66 |[2565 CEres 0.2479968||zr=re =ATer =T TrHAT o qeret eArer

67 ||2566 g 0.0520842|[TTHstT FTEd oaT o &g

68 12568 g 0.3116147|[agT fiz far fifa sdie

69 |[2569 CErEY 0.0568191|[gamiee fig, Treaeer fig T s
i

70 ||2570 qTET 0.0312829|[sraver firg farar forer siewr fifg

71 |[2572 CErEY 0.0004047|[afore &g faar eamw = fiig

72 ||2636 g 0.0008903|[TT® TaaTer foaT 47 e Fraraw &g ar
T fie

73 |[2637 gl 0.0237151|[srTaTE FEETLTIO

74 ||2648 g 0.0373938|[srgT foig fuar [T sEw

75 12650 PR 0.05431||sqTer 12T fraT STgrar arfee

76 ||2651 CEFAS 0.0764873||sraer fagrdt foar e

77 ||2652 AR 0.1379199||&z 2% fuar 3= fahg arfzw

78 ||2653 CEFAS 0.0734925||saer AT AT et arer

79 ||2654 AET 0.0069203||s7arer fagret faaT qeret a1

80 ||2656 FO 0.0034804|[ZATLT T T4t Tideresha arer
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81 ||2657 Ffer 0.0029138|[ferar St fiig e wrefime i

82 |[2658 BErAY 0.2685148|wg w2t faar 3= e afew

83 |[2659 LA |[FT 0.0284096||#TaTE TETTERA

84 (2660 LAY 0.1518009| |z e waTe g fiar angg fig

85 |[2661 DErAS 0.0089033([Fer T, =9ft ZaTer f&ig far Taefza

86 |[2666 BErAY 0.1023877 ||sifae sare g fiar =y f&g, forg Amm

87 |[2667 DErAS 0.0989883||zifa=T s fig fiar g f&, fora A=

88 |[2668 LAY 0.2828005|[ze fiig faar s fiig

89 |[2672 DErAS 0.0740996|Famwrerar fig a1 Trea fig foar vt

90 |[2673 DErAS 0.1543909|[swrerer foig far forg Fam foig

91 |[2674 AET 0.063618|[gw e fHg] T f&g foar s
e

92 (2675 DErAS 0.0915824|Fwer g faar sigre g

93 |[2678 LAY 0.0486847|[wrgT stz foar fafia afzx

94 (2679 DErAS 0.0405909)||T=1= faaT fararemt

95 ||2685 g 0.0165925||e7< zaTer fig foaT agHer g s5ed Teie

96 ||2686 EY 0.0050182||e=m a¥wy fHig a1 frgary g

97 |[2713 AT ([T 0.0320923||s1TaTs FFaTLTr

98 |[2716 g 0.0053015|[TrH=rs fig foar forg ufa fog

99 ||2717 CEFAS 0.0072845||frawa= foar a=tia ar fe 2= g mar
ELl

100 |[2718 gAEY 0.0462161||ferawa= foqr a=tia a1 foe z=me g oar
J&

101 |[2719 CEFAS 0.1269122||geTs wgar fUar gy #gar

102 |[2720 AR 0.0649939|wrw=z fuar St stfew

103 ||2721 CEFAS 0.0152975| s fagrit ar Twam™

104 |[2722 - 0.00862||sraer fagrit ar Twam™

1
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105 |[2723 st ||eeee- 0.0202347||sr@er fagrt ar T
1
106 ||2724 st ||ae- 0.0278025|[Trw=% T St srfg
1
107 ||2725 st ||lawee 0.0719142||sr@er fagiT THaTE ar 3a fuar faa® ar
SRTATETAT AT ST (9aT AT
108 ||2726 EELIN I CEEAS 0.0320113||s7rer a7f2< fraT srgres
109 |[2727 IS CEEL 0.1108863|[fara =i s1fg¥ foar are sy
110 ||2728 @stt | 0.1522865([F e g
111 |[2729 st ||orvee 0.0592068|[sT<ter fudr ware ar a1
112 ||2733 AL |[FaT 0.0017807||sTHTaTE HATET
Total||9.60655650000001

[®T. §. NHAI/PIU/Patna-Ara-Sasaram/LA/2021/3D ]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1956(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 544(E) Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH119A in the stretch of land from Km. 0.000 to Km. 35.8 in the district of BHOJPUR in the state of BIHAR

And whereas the substance of the said notification has been published in “Hindustan Times” dated
13/02/2026 , “Hindustan” dated 13/02/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH119A in the
stretch of land from Km. 0.000 to Km. 35.800 in the district of BHOJPUR in the state of BIHAR

|State: BIHAR

||District: BHOJPUR

SI ||Survey/Plot|| Type of || Nature of Area Name of Land Owner/Interested Person

No.|| Number Land Land (in Hectares)

el 2 I 3 || 4 | 5 | 6 |

|Taluk: udwant nagar |

|Village: Asni |

1 [|2131 Private Agriculture 0.0129907||LATE BACHIYA PATI GHARBHARAN
RAMJAG BACHHA RAM AWATAR PITA
GOPAL WO LATE MUKHIYA PATI MODHA
WO GAYA PITA JIRAKHAN

2 |2132 Private Agriculture 0.0233913|[LATE BACHIYA PATI GHARBHARAN
RAMJAG BACHHA RAM AWATAR PITA
GOPAL WO LATE MUKHIYA PATI MODHA
WO GAYA PITA JIRAKHAN

3 |2139 Private Agriculture 0.0401862|JAGROSHAN SINGH PITA SHIV NANDAN
SINGH

4 |[2140 Private Agriculture 0.0110077|JAGROSHAN SINGH PITA SHIV NANDAN
SINGH

5 (2141 Private Agriculture 0.0604209||BHIKHARI SINGH PITA BAGHA SINGH WO
BAGHA SINGH PITA LATE RAM
AYODHIYA SINGH ARUN KUMAR SINGH
PITA LATE RAM AYODHIYA SINGH

6 ||2148 Private Agriculture 0.0316876/[LATE BACHIYA PATI GHARBHARAN
RAMJAG BACHHA RAM AWATAR PITA
GOPAL WO LATE MUKHIYA PATI MODHA
WO GAYA PITA JIRAKHAN

17 ][2148/2800 |[Private ||Agriculture]| 0.0078915/[MAKASUDAN PITA RUPCHAND AHIR

8 |[2152 Private Agriculture 0.00259|[LATE BACHIYA PATI GHARBHARAN
RAMJAG BACHHA RAM AWATAR PITA
GOPAL WO LATE MUKHIYA PATI MODHA
WO GAYA PITA JIRAKHAN

lo ][2152/2799 ||Private ||Agriculture]| 0.0002833|[MADHUSUDHAN PITA RUPCHAND AHIR

10 |[2165 Private Agriculture 0.0135977|[KRIPNARAYAN SINGH WO RAMDEV
SINGH PITA RAGHUPATI

11 |[2166 Private Agriculture 0.0010117|[LATE INDRASAN DEVI PATI RAM
LAKHAN SINGH

12 |[2375 Private Dhanhar-1 0.287414/[KAMTA PRASHAD URF ANANT LAL WO
RAMKANT PITA HANUMAN PRASAHAD

13 |[2389 Private Agriculture 0.0526912||[MADAI BANIYA PITA NAGESHWAR
BANIYA

14 |[2390 Private Agriculture 0.0889923|[RAM SIGASAN SINGH RAMSUNDAR
DUKHIT DEV KISHUN DAYAL PITA RAM
EKBAL SINGH REKHA DEVI PATI
JITENDRA PRASHAD YADAV

15 2392 ||Private |[Dhanhar || 0.0051801|[Shankar Dyal Singh Pita Jadunandan Singh

16 |[2393 Private Dhanhar-1 0.0925941|[RAM SIGASAN SINGH RAMSUNDAR
DUKHIT DEV KISHUN DAYAL PITA RAM
EKBAL SINGH

117 |[2398 ||Private |[Dhanhar || 0.0074868||Agin Ahir pita sohar Ahir
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18 |[2399 ||Private |[Dhanhar || 0.0798867||Agin Ahir Pita Sohar Ahir |
19 |[2400 Private Dhanhar 0.3560097||SHIV SHANKAR SINGH WO KAMTA SINGH
WO JUGESHWAR SINGH PITA RAMKRIT
SINGH
|20 ||2401 ||Private ||Dhanhar || 0.0670983||Dhanmato Devi Pati Ambika Singh |
21 ||2404 Private Dhanhar 0.3029947|(Madai Baniya Pita Nageshwar Baniya Wo Mistri
Baniya Pita Tulshi Baniya
|22 ||2405 ”Private ||Dhanhar || 0.0323756||Harg0vind Singh Pita Jagnarayan Singh |
23 ||2406 Private Dhanhar 0.4154998||Lalu Singh Rajendra Singh Pita Javaala Prashad
Singh
|24 ||2407 “Private ||Dhanhar || 0.0583974“Hargovind Singh Pita Jagnarayan Singh |
25 ||2408 Private Agriculture 0.0583974|[Shankadeyal Singh Pita Jadunandan Singh
Shyam Varan Singh Pita Jadunandan Singh
Kamaat Singh Pita Jadunandan Singh
|26 ||2416 ||Private ||Dhanhar || 0.0411 17||Rameshwar Tapeshwar Pita Vutan Singh |
|27 ||2419 ||Private ||Dhanhar || 0.0647511 ||Ramdev Singh Pita Raghupati Singh |
|28 ||2420 ||Private ||Dhanhar || 0.0305949||Ramjanm Singh Pita Shahri |
29 [[2421 |[Private |IDhanhar || 0.0283286|[Ramjanm Singh Pita Shahri |
|3O ||2422 ”Private ||Dhanhar || 0.0284096||Ramjanm Singh Pita Shahri |
|31 ||2423 ||Private ||Dhanhar || 0.1699717||Shyam Sharan Singh Pita Jadunandan Singh |
32 |[2424 |[Private |IDhanhar || 0.1394172|[Mukha Ahir Pita Rekha Ahir |
33 ||2425 ||Private |[Dhanhar || 0.0749089|[Mukha Ahir Pita Rekha Ahir |
|34 ||2426 ”Private ||Dhanhar || 0.0464185||Bhutan Singh Pita Bhalu Singh |
35 |[2427 |[Private ||Dhanhar || 0.0985836||Gulab Kahar Pita Maula Kahar |
136 2428 ||Private |[Dhanhar || 0.076811|[Mukha Ahir Pita Rekha Ahir |
37 ||2429 Private Dhanhar 0.2679887||Vishwanath Singh Vishnu Dayal Singh Pita
Sitaram Singh Tribhuvan Singh Pita Shivpujan
Singh
138 ||2430 ||Private |[Dhanhar || 0.1401052||Harihar Pita Sidhu |
|39 ||2431 ||Private ||Dhanhar || 0.0352084||Harihar Pita Sidhu |
40 |[2432 |[Private |IDhanhar || 0.0809389|[Mukha Ahir Pita Rekha Ahir |
l41 2433 ||Private |[Dhanhar || 0.0692837||Mukha Ahir Pita Rekha Ahir |
42 |[2434 |Private  |[Dhanhar || 0.1231081||Gulab Kahar Pita Maula Kahar |
|43 ||2436 ”Private ||Dhanhar || 0.1991097||Chandrapati Devi Pati Sahdev Singh |
44 (12437 Private Dhanhar 0.3018211|[Vishwanath Singh Vishnu Dayal Singh Pita
Tribhun Singh Pita ShivPujan Singh
|45 ||2438 ”Private ||Dhanhar || 0.1053 824||Harvansh Ahir Pita Kumha Ahir |
la6 |[2439 |[Private |IDhanhar || 0.0687981|[Harvansh Ahir Pita Kumha Ahir |
|47 ||2440 ||Private ||Agriculture|| 0.0976123||Shivchandar Singh Pita Ramvilash Singh |
l48 |[2441 |[Private ||Agriculture]| 0.0838932|[Shivchandar Singh Pita Ramvilash Singh |
|49 ||2442 ”Private ||Dhanhar || O.3866046||Rajendra Singh Pita Late Jagroshan Singh |
50 ||2443 ||Private |[Dhanhar || 0.1386888|[Shivchandar Singh Pita Ramvilash Singh |
51 ||2444 Private Dhanhar 0.2212869||Vishwanath Singh Vishnu Dayal Singh Pita
Tribhun Singh Pita ShivPujan Singh
|52 ||2445 ”Private ||Dhanhar || 0. 1464994||Shivchandar singh pita Ramvilash singh |
153 |[2446 ||Private ||Dhanhar || 0.2348037|[Vigu Ahir Pita Niranjan Ahir |
54 |[2447 |[Private ||Dhanhar || 0.1853905|(Sitaram singh pita Loknath Singh |
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55 |[2450 Private Dhanhar 0.0303116||Vishwanath singh wo Visun Dayal Singh Pita
Sitaram Singh wo Tribhuwan Singh Pita
Shivpujan Singh

56 ||2451 Private Dhanhar 0.0564954(|Ram Kumar Pathak, Dev Kumar Pathak ,Nand
Kumar Pathak, Sideswar pita Madan Pathak

|57 ||2452 ”Private ||Dhanhar || 0.0084176“Prasad Singh Pita Bhada Singh |

58 |[2543 |[Private l|Agriculture|| 0.0121813|[Vigu Ahir pita Niranjan Ahir |

|59 ||2549 ”Private ||Agricu1ture|| 0.0171995||Nathuni Ahir Pita Khalu Ahir |

60 {2550 Private Agriculture 0.023796||Vasudev singh wo Ramnathh singh pita Doman
singh

|61 ||2556 “Private ||Agriculture|| 0.079482“Rajendra Singh pita late Jagroshan Singh |

62 ||12557 Private Dhanhar-1 0.0978956||Vishwanath Singh wo Vishun Dayal Singh Pita
Sita Ram wo Tribhuwan Singh Pita Shivpujan
Singh

63 ||2558 Private Dhanhar 0.0747066|[Shivnandan wo Sury Narayan Singh Pita
Rambilash Singh

64 12559 Private Dhanhar 0.0250911|[Shivnandan wo Sury Narayan Singh Pita
Rambilash Singh

|65 ||2564 ”Private ||Dhanhar || 0.0481 182||Shankar dayal singh pita Yadunandan singh |

l66 |[2565 |[Private ||Dhanhar || 0.2479968||Awadh Lal wo Ramnath Pita Tulsi Lal |

|67 ||2566 ||Private ||Dhanhar || 0.0520842||Ramji Yadav pita Guljar Singh |

l68 |[2568 |[Private |IDhanhar || 0.3116147|[Bachcha Singh Pita Pirit Ahir |

69 12569 Private Dhanhar 0.0568191||Hargovind Singh ,Ramsakal Siingh pita
Jagnarayan Singh

170 |[2570 |[Private ||Dhanhar || 0.0312829)|[Jagroshan singh pita Shiv Nandan Singh |

171 |[2572 |[Private |IDhanhar || 0.0004047||Vashisht Singh Pita Shyam Lal Singh |

72 12636 Private Dhanhar 0.0008903|[Ram Ekbal Pita Gaya Ahir Kameshwar Singh wo
Bhuneshwar Singh

|73 ||2637 ”Government ||Karha || 0.0237151||Anavad sarvsadharan |

174 |[2648 |[Private ||Dhanhar || 0.0373938|[Bachcha Singh Pita Pirit Ahir |

175 ||2650 ||Private |[Dhanhar || 0.05431||Bhugal Ahir pita Jadunandan Ahir |

76 |[2651 |[Private ||Dhanhar || 0.0764873||Awadh Bihari Pita Tilak |

177 |[2652 |[Private ||Dhanhar || 0.1379199|(Chhatu Ahir pita Dev Kishun Ahir |

178 ||2653 ||Private |[Dhanhar || 0.0734925||Awadh Lal Pita Tulshi Lal |

179 |[2654 |[Private ||Dhanhar || 0.0069203||{Awadh Bihari Pita Tulshi Lal |

|80 ||2656 ”Private ||Agricu1ture|| 0.0034804”Dulari Gauri Devi Pati Aaskrit Lal |

81 ||2657 ||Private ||Agriculture|| 0.0029138|[Shiv Ji Singh pita Kashinath Singh |

82 |[2658 |[Private ||Dhanhar || 0.2685148||Chhatu Ahir pita Dev Kishun Ahir |

|83 ||2659 “Government ||Karha || 0.0284096||Anavad Sarvsadharan |

84 ||2660 ||Private |[Dhanhar || 0.1518009||Ambika Prashad Singh pita vashu singh |

85 |[2661 |[Private |IDhanhar || 0.0089033|[Vansh Ropan,Vanshi Dayal Singh pita Ramdahin|

86 |[2666 Private Dhanhar 0.1023877||Ambika Prashad Singh pita vashu singh ,Shiv
Lochan singh pita Ambika Singh

87 |[2667 Private Dhanhar 0.0989883|[Ambika Prashad Singh pita vashu singh ,Shiv
Lochan singh pita Ambika Singh

|88 ||2668 ”Private ||Dhanhar || 0.2828005||Tunmn Singh pita Thakur Singh

89 |[2672 Private Dhanhar 0.0740996||Kripnarayan singh wo Ramdev singh pita
Raghupati
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|90 ||2673 ”Private ||Dhanhar || 0.1543909|hagroshan singh pita Shiv Nandan Singh |
91 (|2674 Private Dhanhar 0.063618||Hargovind Singh ,Ramsakal Siingh pita
Jagnarayan Singh
|92 ||2675 ||Private ||Dhanhar || 0.0915824||Kama1 Singh pita Jadunandan singh |
93 2678 |[Private ||Dhanhar || 0.0486847|[Baccha Ahir pita Pirit Ahir |
|94 ||2679 ||Private ||Dhanhar || 0.0405909||Raghuveer pita Shivdhari |
95 112685 Private Dhanhar 0.0165925|[Shankar Dayal Singh pita Yadunandan Singh
Indradev Ahir
|96 ||2686 ||Private ||Dhanhar || 0.0050182“Shyam Varan Singh wo Sidhnath Singh |
|97 ||2713 ||Government ||Karha || 0.0320923||Anaavaad Sarvsadharan |
|98 ||2716 ”Private ||Dhanhar || 0.0053015||Ram chandr Singh pita Shiv pati Singh |
99 12717 Private Dhanhar 0.0072845||Shivnandan Pita Vasagit wo Shiv Dayal Singh
Pita Vriksh
100]|2718 Private Dhanhar 0.0462161|[Shivnandan Pita Vasagit wo Shiv Dayal Singh
Pita Vriksh
l101][2719 |[Private |IDhanhar || 0.1269122|(Butai Mahto pita Sudgir Mahto |
1102][2720 |[Private |IDhanhar || 0.0649939|[Ramchandr Pita Jangi Ahir |
|103||2721 ||Private ||Dhanhar || 0.0152975||Awadh Bihari wo Ramdaas |
|104||2722 ”Private ||Dhanhar—1 || 0.00862||Awadh Bihari wo Ramdaas |
1105][2723 |[Private ||Dhanhar-1 || 0.0202347||Awadh Bihari wo Ramdaas |
|106||2724 ”Private ||Dhanhar—1 || 0.0278025||Ramchandr Pita Jangi Ahir |
107(|12725 Private Dhanhar 0.0719142|[{Awadh Bihari Ramdas wo Indar Pita Tilak wo
Jagnarayan wo Jagrosan Pita Ramnaresh
| 108| |2726 ”Private ||Dhanhar || 0.0320113 | |Bhugal Abhir pita Jadunandan |
[109][2727 |[Private ||Dhanhar || 0.1108863|[Shivpujan ahir Pita Bodha Ahir |
[110][2728 |[Private ||Agriculture]| 0.1522865|[Kalika singh |
[111][2729 ||Private |[Dhanhar || 0.0592068|[Jagdish pita Bhdonin wo Nank |
|1 12”2733 ||Government ||Karha || 0.0017807||Anavad sarvsadharan |
| Total|[9.60655650000001 | |

[F. No. NHAI/PIU/Patna-Ara-Sasaram/LA/2021/3D ]
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